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CASH OFFER FOR ACQUISITION OF EQUITY SHARES FROM SHAREHOLDERS OF 
Blue Green Constructions & Investments Limited 

(‘Target Company’ or ‘BGL’)
This Second Addendum to Public Announcement (‘Second Addendum to PA’) is in continuation of and shall be read in conjunction 
with the Original Public Announcement (‘PA’) and Addendum to Public Announcement (‘Addendum to PA’) that appeared in 
this news paper on June 6, 2008 and June 29, 2008 respectively, collectively referred to as Public Announcements (‘PAs’) 
issued by Collins Stewart Inga Private Limited (‘Manager to the Offer’) for and on behalf of Cash & Carry Wholesale Traders 
Private Limited (‘Acquirer’ or ‘C & C’) along with Subhiksha Trading Services Limited (‘STSL’) and Mr. R Subramanian (‘RS’) 
(hereinafter referred to as ‘Persons Acting in Concert’ / ‘PACs’) to the Shareholders of Blue Green Constructions & Investments 
Limited (‘Target Company’ or ‘BGL’) pursuant to regulation 10, 12 and other applicable provisions of the Securities and Exchange 
Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 1997 and subsequent amendments thereto 
(‘Regulations’). The terms used but not defined in this Second Addendum to PA have the same meanings assigned to them 
in the PA and Addendum to PA issued earlier.
The shareholders of BGL may please note the following:
Merger of Subhiksha Trading Services Limited with Blue Green Constructions & Investments Limited:
The Board of Directors of the Target Company, at their meeting held on June 30, 2008 has passed the Scheme of Amalgamation 
of STSL with BGL (‘Scheme’). The Scheme is subject to necessary approvals and compliance with the provisions of the 
applicable Statutes. The salient features of the Scheme are as follows:
a.	 Merger of Subhiksha Trading Services Limited with Blue Green Constructions & Investments Limited.
b.	 Swap Ratio for Merger: 
	 i.	 Shareholder holding 11.53 equity shares of Subhiksha Trading Services Limited will be allotted 1 equity share of 

the Blue Green Constructions and Investments Limited;
	 ii.	 Warrant holder holding 11.53 warrants of Subhiksha Trading Services Limited will be allotted 1 warrant of the Blue 

Green Constructions and Investments Limited.
c.	 The Scheme of Amalgamation is subject to sanction by members of the STSL and BGL, High Court and other necessary 

approvals.
All other terms and conditions remain unchanged.
C & C (Acquirer) along with Mr. R Subramanian and STSL (PACs) and directors of C & C and STSL accepts full responsibility 
severally and jointly for the information contained in this Second Addendum to Public Announcement and also for the obligations 
of the Acquirer as laid down in the Regulations.
This Second Addendum to PA will be available on the SEBI website at http://www.sebi.gov.in
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